NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

IA 44 of 2017 in CP No. 38/169 - 115/NCLT/AHM/2017 '

Coram: Present: Hon’ ble Mr. BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE -H-EARING' OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.04.2017

Name of the Company: ' - Hemalben Amitbhai Modi
' ' o ' -~ V/fs. B
AishWarya Lifestyle Pvt. Ltd. & Ors.

Section of the Companies Act: Section 169 r[w 115 of the Companles Ac t,
- 2013 - -

5.NO. NAME .CAPITALL ETTERS) __DESI IGNATION __REPRESENTATION ___SIGNATURE
1. Rehedh - S. Sar\Januan Ss.pdv. Ppplicant
5 M«ﬁf . A Jad e Moorle MP\“‘“

ORDER

Learned Senior Advocate Mr. Rashesh S Sanjanwala with Learned Advocate Mr.
- Jaimin Dave present for Petitioner. Learned Advocate Mr. Arjun Sheth present for
Respondent no. 1. ' '

Learned counsel for petitioner not pressed the main petltlon as well as TA 44/2017
in view of filing of CP 44/2017 with liberty to revise. '

Hence, CP 38/2017 and IA 44/2017 are dismissed not pressed No order as to costs.

(,\ lﬁi\w\ 7 '
BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 19" day of April, 2017.



